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| TEM NO 1 REA STRAR COURT. 2 SECTI ON XVI |
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR SUNI L THOVAS

IA 35-51 in ClVIL APPEAL NO. 8884-8900 CF 2010

M S GALADA POWER & TELECOVUN. LTD. Appel  ant (s)
VERSUS
UNI TED | NDI A | NSURNCE CO. LTD. & ANR. Respondent (s)

(Wth appl n(s) for stay and office report)
Date: 04/03/2014 These Appeals were called on for hearing today.

For Appellant(s) M. D. Bharat Kumar, Adv.
M. Abhijit Sengupta, Adv.

For Respondent (s) M. M K. Dua, Adv.
M . Ranmeshwar Prasad Goyal , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

The | earned counsel for the applicant seeks four nore weeks' tine
for conplying the order of the Hon’ble Court dated 15.3.2013. Time is
granted, as last chance.

List the matter before the Hon' bl e Court, as per rules.
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